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(b) will the PSBs be regulating infusion of more funds to meet BASEL III and
RBI norms; and

{c) 1f so, the details thereof and the proposal of the Govemment for recapitalisation
of PSBs?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI JAYANT
SINHA): (a) to (¢) As of now, the PSBs are adequately capitalized and meeting all
the Basel IIT and RBI norms. However, the Government of India wants to adequately
capitalize all the banks to keep a safe buffer over and above the minimum norms of
Basel TII. Therefore, Government has estimated how much capital will be required
this year and in the next three years till FY 2019. If the mternal generated profit is
excluded which is going to be available to PSBs (based on the estimate of average
profit of the last three years), the capital requirement of extra capital for the next
four years up to I'Y 2019 is likely to be about ¥ 1,80,000 crore. It is also presumed
that the emphasis on PSBs financing will reduce over the years by development of

vibrant corporate debt market and by greater participation of Private Sector Banks.

Out of the total requirement, the Government of India proposes to make available
T 70,000 crores out of budgetary allocations during current and next three financial
years as under:

(1) Financial Year 2015 -16 - T 25,000 crore
(11) Fimnancial Year 2016-17 - T 25,000 crore
(111) Financial Year 2017-18 S T 10,000 crore
(iv) Fmancial Year 2018-19 - T 10,000 crore

TortaL - T 70,000 crore

It is estimated that PSB’s market valuations will improve significantly due to
(1) far-reaching governance reforms; (11) tight NPA management and nisk controls;
{(u1) significant operating improvements; and (iv) capital allocation from the government.
Improved valuations coupled with value unlocking from non-core assets as well
as improvements in capital productivity, will enable PSBs to raise the remaining
T 1,10,000 crore from the market.

Benefits of Mudra Scheme to Government Emplovees

#1011, SHRI BHUPENDER YADAV: Will the Minister of FINANCE be pleased
to state:

{a) the current status of MUDRA scheme;

TOriginal notice of the question was received in Hindi.
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(b) total number of persons benefited so far under this scheme; and

{c) whether the persons working i the Government service sector will get its
benefit and if so, the details thereof?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI JAYANT
SINHA): (a) and( b) Under Pradhan Mantri Mudra Yojana (PMMY) ¥ 44,502.71
crore has been disbursed to 70, 23,211 borrowers till 27.11.2015.

{c) Loans under PMMY are for trade and business. As per Central Civil Services
{Conduct) Rules, 1964, no Government servant shall, except with the previous sanction

of the Government, engage directly or indirectly in any trade or business.
Implementation of Recommendations of Seventh Pay Commission
1012, SHRI PRABHAT JTHA: Will the Minister of FINANCE be pleased to state:
{a) whether the Seventh Pay Commission has submitted its recommendations;
{(b) if so, the details thereof;

{c) whether Government has finalized the implementation of the Seventh pay

Commission recommendations; and

{d) the details of the amendments Government 1s planning to do in the Seventh

Pay commission recommendations?

THE MINISTER OF STATE IN THE MINISTRY OF FINANCE (SHRI JAYANT
SINHA): (a) Yes, Sir.

{b) The Seventh Central Pay Commission submitted its Report on 19.11.2015.
The Commission has made a number of recommendations on the emoluments and
pension structure of the employees covered under its Terms of Reference. As per the
estimation made by the Commission, the likely financial impact of its recommendations
in the Financial Year 2016-17 would be ¥ 1,02,100 crore.

{c) No.
{d) No such exercise has so far been made.
Municipal Bonds for Infrastructure Projects
1013. SHRI HUSAIN DALWAIL: Will the Minister of Finance be pleased to state:

{a) whether Municipal bonds are currently being used to generate finance for

municipalities;



